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12.25 hrs,

ESTATE DUTY (AMENDMENT) BILL*

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRIS. M.
KRISHNA) : Sir. on behalf of Shri Pranab
Kumar Mukherjee I beg for leave Lo introduce
a Bill further to amend the Estate Duty Act,
1953.

MR, SPEAKER : The question is :

“That leave be granted to introduce &
Bill further to amend the Estate Duty
Act, 1953

The motion was adopted.

SHRI S M. KRISHNA : Sir. I
introducc** the Bill.

12.26 hrs,
MATTERS UNDER RULE 377

(1) Need to Constiture a Commitiee of
arctitectural expemis 1o save Taj
Mahal from Pollution and damage.
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(ii) Demand for Gwalior Region to be
included in National Capital Region.

SHRI MADHAVRAO SCINDIA
(Guna) : Sir, the Government is introducing
a bill during the current session of Parlia-
ment for setting up the National Capital
Region Board which would include the repre-
sentatives of Delhi, Haryana, Rajasthan and
Uttar Pradesh, It may be recalled that Mr,
Bhishma Narain Singh, the former Union
Minister of Works and Housing had given an
assurance that Madya Pradesh would be
included in the NCR Board after it was set
up,

The Gwalior region of Madhya Piadesh
possesses the necessary infrastruclure for
inclusion in the NCR. It is quite near Delhi
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